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STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the eighteenth,
twentieth, twenty-first and twenty-second reports of Department-Related
Parliamentary Standing Committee on Energy

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFIARS (SHRI SURESH PACHOURI): Sir, on behalf of Shri
Sushilkumar Shinde, | lay a statement regarding status of implementation of
recommendaitons contained in the Eighteenth, Twentieth, Twenty-first and Twenty-
second Reports of the Department-related Parliamentary Standing Committee on Energy.

Status of Implementation of Recommendations Contained in the Eighteenth Report
of Department-related Parliamentary Standing Committee on Chemicals and
Fertilizers

SHRI SURESH PACHOURI: Sir, on behalf of Shri B.K. Handique, | lay a statement
regarding status of implementation of recommendations contained in the Eighteenth
Report of the Department-related Parliamentary Standing Committee on Chemicals and
Fertilizers.

Reconciliation of Revenue and Fiscal Deficits

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI PAWAN KUMAR
BANSAL): Sir, 1 lay a statement on 'Reconciliation of Revenue and Fiscal Deficits as in
Finance Accounts 2006-07 and Accounts-at-a-Glance/Biidget-at-a-Glance';

Re. Intrusion of Terrorists in the National Capital of Delhi
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Zero Hour. {Interruptions)

3 U9, U9, JEaied (IRES) : Heled, §oll ® 6 AKidbalel g ®I 4ves H
gIPR AR faeell # gAPR SMhare Bl ared ... (JauT) SUGHIE JRIGd, §oll & CIRT
facel # gadR STdHdTe el ATed & |.....(JIETT)

it wfee RIRH! (STR UR¥D) : W%, H 91119 9& 4 U IRy 91d SO =1edl § 6 &l
9o &1 WERIaT 9 3R gferd & WRE H gR SR RE AfH B TRE A gHaT a1 W |

S el 0] e 330 St IS 3 il L ol it S oo e e e o oo il 50
s e WSS e O yb £ 91 gl jlay e

i Q.U et ¢ el § U b aal g9 Y, $4 I Bgil 8 3R I

faeel 3 sfddTe hef 1 aEd © | ... (JauT)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHOURI): Sir, | have to make the
Statement. ...(Interruptions)...

SHRI V. NARAYANASAMY (Puducherry): Sir, he has committed a crime.
(Interruptions)

t[Transliteration in Urdu Script.]



